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SHORT NOTICE QUESTION

STRIKE NOTICE BY JOINT COUNCIL OF
DELAI TEACHERS' ORGANISATIONS

+
S.N.Q.5.SHRI D. C.SHARMA :
SHRI A. SREEDHARAN :
SHRIPRAKASHVIR SHASTRI :
SHRI SRINIBAS MISRA
SHRI M. L. SONDHI :

Will the Minister of EDUCATION be
pleased to state :

(a) whether it is a fact that the Joint
Council of Delhi Teachers’ Organisations
has given a notice of strike from the 1st of
December, 1967;

(b) whether it is also a fact that the Delhi
teachers are demanding a revision of their
grades in accordance with the memorandum
that was submitted to the Prime Minister
on the 5th May, 1966 on which no action
has been taken so far; and '

(c) if so, the reasons for not taking any
action on the memorandum so far and when
Government propose to take action there-
on ?

THE MINISTER OF EDUCATION
(DR. TRIGUNA SEN) : (a) Yes, Sir.

(b) and (). Government is aware of the
demand of the teachers for revision of their
pay scales. The proposal in this regard
was received from the Delhi Administration
in February, 1967. Since then it has been
under consideration of the Government.
But no final decision could be reached yet
because of financial stringency and other
consideration.

SHRI D. C. SHARMA : May I know
why some of these peaceful teachers, doing
their peaceful work in a very peaceful man-
ner, because they belong to a very peaceful
profession, are being arrested ? Is it not
a fact that they are being arrested under some
Bombay Police Act which applies equally
to those persons who interfere with law and
who are called goondas 7 Why is it that this
is happening ?

DR. TRIGUNA SEN : Sir, you will
agree that I t this questi
why they are being arrested.

SHRI S. M. BANERIEE : Sir, on a
point of order.
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SHRI KANWAR LAL GUPTA : The
Minister should reply.

MR. SPEAKER : I will give oppor-
tunities to all of them to ask supplemen-
taries.

SHRI S. M. BANERIJEE : The teachers
are going on a general strike and when some
teachers are coming here they are being
arrested under the Goonda Act. Should we
not expect a reply from the Minister when
a question is asked about it ?

MR. SPEAKER : He can put a separate
question or ask a supplementary when
he gets his chance. Now, Shri D. C.
Sharma.

SHRI D. C. SHARMA : The memo-
randum by the teachers of Delhi........

SHRI A.B.VAJPAYEE : Sir, the Home
Minister is leaving the House. You should
ask him to remain here in the House until
this question is over.

MR. SPEAKER : The Prime Minister
is here.

SHRI KANWAR LAL GUPTA : Sir,
you should arrest the Home Minister. . ... . . -
(Interruptions).

MR. SPEAKER : Will you all kindly
sitdown ? I will give you opportunities
to put supplementaries. There will be no
restriction.
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SHRI D. C. SHARMA : The memo-
randum was presented to the hon. Prime
Minister on the 5th May, 1966. May I
know by what laws of transportation or
communication or of inter-State relation-
ship this memorandum reached the Delhi
Administration so late and they gave their
recommendations on this memorandum in
the month of May 1967 ? If this memo~
randum took one year to reach from the
residence of the Prime Minister to the Delhi
Administration and back to the Ministry
of Education, how long will it take for the
memorandum to be accepted and given effect
to by the Education Ministry ? Will the
same law of one year apply to the Education
Ministry also ?

DR. TRIGUNA SEN : The demand for
revision of pay scales of teachers was exa-
mined by Delhi Administration, rightly
as Professor Sharma says, and sent to the
Ministry of Education on the 6th February,
1967. The case of the teachers is that they
have not had revision for the last 20 years
whereas in other States revision has taken
place. It came to us on the 6th February. .

SHRI S. M. BANERJEE : The Govern-
ment has been of the Congress for these 20
Years.

DR. TRIGUNASEN : ...... and since
then it is under the active consideration of
the Government. The members and the
Joint Secretary of the Joint Council of
Delhi Teachers’ Association saw me on
the 23rd September, 1967. We had a long
discussion and I did write to them after
the discussion—I quote—

“In consonance with the discussions
that you and your colleagues had with
me this moming”..............

SHRI D.C. SHARMA : You wrote to
me also.

DR. TRIGUNA SEN :Issat to you also
a copy.

“I feel that it should be possible to
arrive. at a ‘decision in principle on the
question of revision of pay scales of
Delhi teachers within a period of two
months.”
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Since then the Government are conmsi-
dering this. But the Council put forth
several grievances, though in the body
of the reply to the question only the question
of revision of pay scales has been referred
to as the main demand. I made it clear to
the teachers concerned and to my friends also
that 1 have always believed that the quality
of education will not improve unless the
status of the teachers and the conditions under
which they serve improve.

SHRI S. KUNDU : Practise it now.

DR. TRIGUNA SEN :1told the teachers
and I believe in it that any investment in the
improvement of these conditions and the
status of teachers to my mind is the most
productive investment we can make in edu-
cation.

SHRI NATH PAI : That is what all the
three Five-Year Plans said also. What
is needed is an ounce of action and not a
ton of platitudes.

DR. TRIGUNA SEN : We have to take
into account a number of basic considera-
tions : firstly, how do the present scales
of pay of Delhi teachers compare with the
scales of pay of teachers in other parts of
the country; secondly, what would be the
implication of a revision of the scales of
pay of Delhi teachers on the pay structure
of Government employees; and, thirdly,
the resources positions, These three things
we have to consider. We also discussed it
yesterday; everyeday we are considering
these. During these two months I have
collected all the information about the
pay structure of all the States, particularly
of metropolitan cities, They are with me.
Before 1 say anything, I must say that I
totally disapprove of the agitational app-
roach adopted by the Delhi teachers. I feel
this is not the approach which the teaching
community can justify in any circum-
stances, particularly when we are seized of
the matter, looking into the whole situation
with the utmost sympathy and care which
is known to tne teachers themselves. I am
prepared to meet the delegation of teachers as
well as the Members who have given notice
of this Short Notice Question any day to
discuss with them, to place facts before them
and to be guided by them.
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DR. TRIGUNA SEN : Taking the entire
data into consideration throughout the
oountry, the conclusion is inescapable that,
by and large, the salary scales of Delhi
teachers are about the best in the coun-
b1 o 2, (Interruption)

SHRI ATAL BIHARI VAJPAY EE
Question.

R. TRIGUNA SEN.:...... except .in
Punjab, Nagaland and Manipur,

NOVEMBER 29, 1967

Oral Answers 3404

SHRI ATAL BIHARI VAJPAYEE :
In Himacha] Pradesh also,

DR. TRIGUNA SEN : But even then,
I agree, this best is not adequate in the
Ppresent situaticn to attract suitable and quali-
fied pecple to the professicn if we sincerely
desire to impart true educaticn to the children.
We are thinking seriously about emolu-
ments and savice ccrditicns cf teechers
throughout the country. As I said, I am
prepared to meet them and discuss with them
and place the facts before them,

st swndie me sy wgRy,
|9 { Y AT GAT ) {A A¥A agw
ez qr 5 feoedt ywrEw X 41 e
ot A @ AR ¥ ang wEl
THGGAT & ! SEd AT 9T fRae
a7 A7 TTET 7

DR. TRIGUNA SEN : As 1 said, it is

not possible to accept the recommendations
of the Delhi Administration.
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AN HON. MEMBER 1 What are the
recommendations ?

DR. TRIGUNA SEN : They have pro-
posed different grades which are surely better
than what there are now. But it is difficult
to accept them in toto.. ... .. ..(Interrup-
tion).

AN HON. MEMBER : How much has
he accepted ?

MR. SPEAKER : He has answered it.
Shri Srinibas Misra.

SHRI SRINIBAS MISRA Dr. Triguna
Sen, when he became the Education Mini-
ster, promised that if he does not remove
their grievances within six months, he will
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pack up to Varanasi, Is it not a fact that
this assurance was given but it is not ful-
filled ?Is it not a fact that the difference in
salaries of Delhi college teachers and Delhi
school teachers who are of the same quali-
fications has gone on increasing during the
last 20 years and that the scales of pay of
school teachers have not been revised ?

DR. TRIGUNA SEN :Irequest the hon.
members who are very sympathetic with the
teachers as I am, not to press for this in-
formation. As I said, I have collected the
data from Madras, Bombay, Calcutta and
all metropolitan cities. We must consider
all of them together; we cannot just think
of the teachers of Delhi as a unit. That is
why I make this offer. Iam agreeable to
meet them, sit together and evolve a formula,
any day......... (Interruptions).

AN HON. MEMBER :

DR. TRIGUNA SEN : Yes, tomorrow.
1 do not mind.

Tomorrow 7

SHRI M. L. SONDHI : The unrest of
the teachers in the capital city puts us to
shame in the eyes of the world. I should
like to know from the Minister whether his
present attitude, as indicated in the remarks
made just now, does not amount to a viola-
tion of the assurance given by the previous
Education Minister when the previous Lok
Sabha was discussing a measure on educa-
tion in Delhi, when it was clearly stated that
education in D:lhi would be provided in
such a way as to make it a model for the
rest of the country. He can look into the
debates and he will find this written there.
Therefore, 1 would like to ask the Minister
what specific steps the Minister has taken
himself to improve the service conditions of
teachers in D:lhi on his own initiative since
ultimately this matter is his own responsi-
bility and he cannot pass it on to any
one,

DR. TRIGUNA SEN : If it is the policy
of the Government to make Dzlhi a model,
so far as teachers are concerned, I stay
by the decision of the Government.
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DR. TRIGUNA SEN 11do not believe
that there should be any Act for this puipose.
I totally disapprove of this agitational ap-
proach by the teaching community. I can
only appeal to them that, if they have got
any difficulty, they can meet me; I am pre-
pared to meet them round the table, discuss
with them and finalise it.

SHRI DATTATRAYA KUNTE i Is
the Government prepared to accept any
of the recommendations of the Delhi Ad-
ministration and if so, which are those and
how long will it toke for the Goverment
to come to a final decision on this ? An
early action is callcd for as the suike is to

_begin the day after temorrow ?

DR. TRIGUNA SEN : I have, through
you, Sir, made an offer that I am prepared
to meet them tomorrow, if they so desire—
members of the teaching community or
their delegations. Any member who has
given notice of the Short Notice Question can
also come; I have no objection.

SHRI NARENDRA SINGH MAHIDA
May I know whether it is a fact that the
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examinations
December ?

are to begin from Ist

DR. TRIGUNA SEN : Yes.

SHRI S. KUNDU : The hon. Minister
has said that he would give a hearing to the
teachers. What I would like to urge on
the Minister precisely is this. For the last
20 years, the pay scales of the Delhi tea-
chers have not been revised whereas the pay
scales and emoluments of other teachers,
the teechers of colleges and University of
Delhi have been revised. From 1962 till
this day, the pay scales of the other teachers,
particulary of the college and University

teachers, have gone up from Rs. 100 to Rs.380.

It is well known to the hon’ble Minister
that particularly the pay scale of a primary
teacher in Delhi is less than the total
emoluments earned by a Delhi chaprasi or
a Delhi constable. This is really shocking
and humiliating, In this case for what Dr.
Sen as an educationist I have all respect, but
as a Congressman I do not have. But I hope
as an educationist he has the sympathy and
kind-heartedness for the teachers and would
specifically announce here what he is pre-
pared to do in concrete terms so that the
country may know it i.e. for the benefit of

" the country. , Therefore I would request the
hon'ble Minister through you, Sir, to
announce here that while he will be dis-
cussing this matter, he is definitely going a
step ahead to revise the pay scales.

MR. SPEAKER : You want an announ-
cement here and now ?

SHRI S. KUNDU : I want him to accept

DR. TRIGUNA SEN : I have accepted
it, Sir. Surely it will be revised. Whether
it is for their benefit or not, I cannot say.

SHRI NATH PAI: Is it going to be
downward ?
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DR. TRIGUNA SEN : 1 bave said that,
Sir. I mentioned ‘Geverrment’. It means
the Educaticn Ministry, Finance Ministry
and everybcdy corcerned. We are dis-
cussing this matter. He knows it. But
he is trying to draw me to a particular
point. We are discussing this matter—how
we can solve it. And I appeal to the tea-
chers to withdraw the stiike nctice, not to
go on strike, and as I said I am prepared to
meet them even tomorrow, day after or any
time.

° AN HON.MEMBER : Even today ?
i
o WA TR dmE WEEA,
# ¢F Qg |arer 9o o471 | &
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MR. SPEAKER : I think Mr. Gupta
will take the initiative. He said he is pre-
pared to meet. Some of you may take the
mitiative.

SHRI KANWAR LAL GUPTA : We
will take the ‘initiative, Sir, but my pointed
question was : whether the Educa ticn Mini-
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stry has written a letter to the Finance Min -
stry recommending their case. That is the
particular question.

MR. SPEAKER : No, No. (Inferrup-
tions).

DR. TRIGUNA SEN : Naturally, we
are discussing it, Sir.

SHRI BAL RAJ MADHOK : The
hon’ble Minister just now said that he is
very sympathetic to the demands of the tea-
chers, bat there is the question of financial
stringency. May I know, Sir, whether the
total revenue the Central Government gets
from Delhi is about Rs. 80 crores and the
total disbursement by the Central Govern-
ment to Delhi Administration is Rs. 35
crores ? In fact, in view of that, may I know
why the Central Government, when it
gets so much income from Delhi, should
not give some more money to the Delhi
Administration  for giving better emolu-
ments to the teachers ?

Secondly, may I know whether it is a fact
that the Dcthi Administration has suggested
that, if they are given the freedom to make
use of the economy that they make which
they will do in their own way, they will do
it and they can partially meet the demands
of the teachers, but this suggestion has not
been accepted ? They are told, “Whatever
economy you make, that economy will
come to us; you cannot be allowed to use
that economy in your own way”. If thatis
$0, isit nota policy of dog in the manger
and is it not wise that that policy is given
up ?

DR. TRIGUNA SEN : I did not say
that we are withholding it only on account
of resources position. Sir, I cannot ans-
‘wer this question, but, as a layman I feel that
the resources of one place are not meant to
be utilised only for that place. We consider
India as a whole. So, his approach, I am
sorry, as a layman, I cannot approve of
(Interruptions).

SHRI BAL RAJ MADHOK : What
about the second part of my question,
that if the Delhi Administration makes eco-
nomy, will you atlow them to use that eco-
nomy for improving the emoluments of
teachers ?
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DR. TRIGUNA SEN : I think it is for
the Finance Minister to answer. I caanot
say..
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MR. SPEAKER : Will Shri Onkar Lal
Berwa sit down ? When I am on my legs,
he should sit down.
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MR. SPEAKER : When the question is
addressed to a particular Minister, I cannot
compel the other Ministers, because they
are in the House to answer. I have no
right to compel them.

St WIwTT S AT ATHA  TReA,

MR. SPEAKER : The hon. Member
may kindly sit down. It is very unfor-
tunate that he does not understand what
I amsaying. Itis true that theother Mini-
sters are there. But let the hon. Member
show me under what rule I can compel
another Minister to answer it. The ques-
tion is put to the Education Minister, and
I can ask him to answer the Qquestion.
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Today, at 4 p.m. the Rules Committee
is meeting, and I would request the leaders
to come and discuss. If the House gives
me the power I can ask anybody to get up
and answer and any question could be put;
I do not know whether if anybody puts up
any question any Minister will be able to
answer. If it is possible, I do not mind; but
I do not think that any Minister anywhere
in the world will be able to get up and
answer any Question at any time.
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MR. SPEAKER : Anyway, he has given

whatever answer he could. I cannot com-
pel any other Minister now.

=it srew fagrdt qwady : FFE
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): If you
ask me to reply I shall definitely give the
reply that is with me. I would like to give the
information to the House but only if you
call upon me to do so. :

MR. SPEAKER : I shall be very happy
if he can give the information and throw
some light on the matter. The strike is
beginning the day after tomorrow, and every-
body is naturally concerned, including the
Members on the Congress Benches and I
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think, everyone of the Ministers also; natur-
ally, the Education Minister is also con-
cerned at this and he is prepared to talk to
them tomorrow. Therefore, if he can
give some information, the whole House
will be very happy, and I would also be
very happy.

SHRI VIDYA CHARAN SHUKILA :
As far as the arrest of the teachers is con-
cerned, action has been taken by the Delhi
Administration without any consultation
with the Central Government or the Home
Ministry. We are not aware of the sec-
tion, the rule or law under which they have
arrested them. As regards complaint about
maltreatment of teachers in the Tihar Jail,
I have no information at present but I shall
definitely make the enquiries.

SHRI D. C. SHARMA : The Delhi
Administration is Jan Sangh administration.

SHRI S. M. BANERJEE : Apart from
giving the strike notice, as was known
to the Education Minister, a batch of tea-
chers, four in number, was on hunger-strike
for 24 hours from 23rd November, 1967 and
this will continue up to the 30th and it will
culminate with a general strike on the 1st
December, 1967. 1 am happy that the
Education Minister is prepared to meet
them. It is quite clear from what the Home
Minister has said that this action has been
taken by the Delhi Administration and the
Home Ministry is not concerned with it.
Before negotiations start with the teachers,
may I get an assurance from the Prime
Minister that all these cases against the 12
teachers who have been arrestcd under the
Goonda Act—they are the builders of the
nation but we find that thcy have been
arrested under the Goonda Act—will be
withdrawn ? Will the hon. Prime Minister
intervene in the matter and see that the
cases are withdrawn before the Education
Minister has a talk with them ? I would
like to have a sympathetic assurance from
the Prime Minister in this regard.

MR. SPEAKER : The Home Ministes
has stated that he will look into it.

SHRI S. M. BANERJEE : It is about
withdrawal of cases. Let a reply come from
her.
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SHRI KANWAR LAL GUPTA : Kin-
dly allow a half hour discussion on this.

MR. SPEAKER : I cannot promise now.
Let notice be given. :

SHRI S. M. BANERJEE : She is pre-
pared to reply.

MR. SPEAKER : No, she is not.

SHRI S. M. BANERJEE : Can the
Minister of Bducation reply then ?

MR. SPEAKER : He put a question
about the arrested persons being released
and he wants the Education Minister to
reply ?

SHRI S. M. BANERJEE : To create
favourable canditions for negotiations.

DR. TRIGUNA SEN : He has asked
me a question. I was told that the teachers
were arrested by the Delhi Administration.
1 do not know. For his information, I
I can tell him that when I read the news
about 4 teachers having gone on hunger
strike in the papers on the 25th morning,
1 myself went to meet them and discuss with
them, I did not find anybody there. I
scarched the whole compound and came
back. Then I was told that the Delhi Ad-
ministration had arrested them. So I could
not talk to them.

SHRI S. M. BANERJEE : I am talking
about withdrawal of cases.
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DR. TRIGUNA SEN : 1 bave never
said, ‘let them withdraw the strike; then
I will do it’. I rather appeal to them to
help by ending the strike. I am prepared
to discuss with them whether they withdraw
it or not.
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s aAEfa g e fs w= w9
e FET 9 WTGT § A AT I
AR AT, a9 fox @ ST EAA
FE FAGA FET § | TR A A
 fr awat Y gzaw @7 o1 & gAR
FawEs g oft ¥ S99 ST
S | T NG HeAT ST §H AFTCHT
T w0 frag evnfa geae 7
@ ?

MR. SPEAKER : Shri Nath Pai.

SHRI NATH PAI : My question is very
simple. It seems there is a paucity and
shortage of resources, but it seems, at the
same time, that there is an abundance of
sympathy. I do not think that the tears
that the Education Minister shed were croco-
dile tears. I suspect that he was really very
sincere (Interruptions). I did not say ‘I doubt.”
The Professor should know that there is a
difference between ‘suspect’ and ‘doubt’.
1 suspect he is really sincere.

In view of the widespread sympathy that
is flowing in such abundance in the House
from all the Ministers, may I know whether
as an earnest of their sincerity and to create
necessary conditions, they will take the
first simple step, which does not require
any resources, of releasing the arrested men ?
(Interruptions). 1f the reply does not come,
I shall quote the Constitution, If
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shelter will be taken that this is the action
of the Delhi Administration, it will not be a
fair enough reply because law and order
comes under the Union Home Ministry.
Let the Prime Minister or somebody else
say ‘that since we want to end this unhappy
episode, we are going to release them so that
the necessary background is created.’

HFT ITH B A AL | 7@ A
FifqT w1 o yreFT A FTRAE ?

SHRI VIDYA CHARAN SHUKILA :
I have already said we would look into the
matter. (Interruptions).

SHRI NATH PAI : What an amazing
reply |

Y AR GTAAS ¢ forErwt 1 AN
it § S oF Wit gz oW fF e
Y faelt goraw #7, feeelt e faome
N AR ggrEar G, a9 feer &
wAE  JEd §, IT AT Y e
THEET F F&AT | 4T F | T
=X ST g AT § 1 F Hey
TERT ¥ arar wrgar g fwoxw W
FAITH AT IR A FYE T T
&\ forert 2 siygey =i § o= S@
w1 R a qfear o @t g qan
AT, AGAT AY AT A GAT, ARMAE
& aforgx #1 fos fFor, s S
TR R g O am faeeht & st
' @Y feammdaradm ? 4¥ FIRH
¥ 3 @ Fa9rs fF foesr i vt
H G galr § A sy afadt aF ¥
at gfrar w1 www frar § sl TR
ST duT @9 gem, AN wATeT 49T
FT9 F AL T | Fa0 A ey Y wwor
F 9y TR e ad
g7
MR. SPEAKER : Thatis not part of the
supplementary.

o A GTAEN : Heqd FRNET,
T Iy FT waTd AMT q0fgd | . w
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g faare farar mar & foewr wdiAt
g ?

MR, SPEAKER :If youdo not have the
correct figures, you say that.

DR. TRIGUNA SEN :1am told that if
we adopt the pay scales as recommended
by the Delhi Administration, it will cost about
Rs. 95 lakhs.

SHRI A.B.VAJPAYEE : Only.

DR. TRIGUNA SEN : As I "explained,
it is not only the resources position, but its
effect on the teachers of the other parts has
also to be considered,

off AR FAPAR ¢ TF 7T FT I
8 s | fogst & o Wi e
A s F Tl oy Reelt v
FAF I oE, SMFALA A9 A
FrEET § 7 TER 9¥ w1 e AW
g \—FT TEET wa@w ag g !

st Ay fowd : G SHIEAT FT W
% \—=aT gAWT SHATAT FT AW IIA

-

T g 9o foF s ?

DR. TRIGUNA SEN : As I said, there
are also these administrative questions. (In-
terruptions).

We are more interested in settling the pay
scales and not the other points, So, we are
pursuing the salary scales.

SHRI TRIDIB KUMAR CHAU-
DHURY : The hon. Minister of State for
Home Affairs just now informed us that he
does not know under what section and under
what charges these teachers were arrested,
and the Education Minister informed us
that on the day of the hunger strike he went
to meet them, but before he could go and
have any talks with them, these people wite-
whisked away by the police, Will the
Home Minister look into it and see whether
there was any conspiracy on the part of some
persons in authority s0;as not to aHow them
to ‘have any negotiations with the Education
Minister ?
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SHRI VIDYA CHARAN SHUKILA :
1 have said we would look into it.

SHRI A. E. T. BARROW : When the
Central Government raises the dearness
allowance of the Central Government ser-
vants, it does not take into account its effect
on the State Government servants. Why
is the Education Minister so concerned now
about raising the salaries of Delhi teachers
because it is going to affect the teachers in
the States ? The principle must be the
same.

DR. TRIGUNA SEN : Yes; the principle
is the same; so far as the Education Ministry
is concerned, we are concermed with the
pay-scales of the school teachers all over
India, I made it clear already.

=t QHo qWo It : WAl "EEw F
aarr & fe ag frowe faest & a
& faqe #@ @ + T agaar
FFa & o are fomrat & o< fgan =t
AN arw T TN R IR ew
7

SHRI VIDYA CHARAN SHUKILA :
1 have said so; that we shall consider all the
aspects,

SHRI A. B. VAJPAYEE 1 The hon.
Minister has stated that it would not be
possible for the Government to accept the
demands in fofo. Does he mean to say that
he is prepared to meet the teachers half-
way ?

DR. TRIGUNA SEN : Whether it is
half-way or one-fourth way, I  canmnot
say.

MR. SPEAKER : Heisprepared to meet
them and discuss it.

DR. TRIGUNA SEN :
that.

Yes; 1 said

SHRI ' SHRI CHAND GOEL : The
Education Minister has realised that the
trade union methods will not be good for
the teachers. He also realises that this will
mean dislocation of studies in the schools
when the examinations are so near. May
1 know, when he received the strike notice
‘what steps has he taken to prevent the im-
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pending strike ? Why does he stand on
false prestige and leave the initiative to the
other persons rather than extending an
invitation to the teachers’ representatives
themselves and try to solve, the problem ?

DR. TRIGUNA SEN :1have no notions
of false prestige or benefit. As I explained to
Mr. Banerjee, I mysclf went to meet them
and discuss it. 1 do not stand on any false
prestige.

SOME HON. MEMBERS rose—

MR. SPEAKER : We have spent 45
minutes on this one question, because it is
a burning question. Tomorrow or the day
after, the teachers want to go on strike, I
am glad that the Minister has said that he
is prepared to meet them tomorrow.

SHRI A. B. VAJPAYEE : They are
behind bars.

‘MR. SPEAKER : Let ussee. The hon.
Home Minister says he will also consider it.
On the floor of the House, I do not expect
the hon. Ministers to simply say some-
thing. The hon. Members could go and talk
to them and 1 hope some solution will be
found by tomorrow so that the day after
tomorrow there would not be any trouble.

WRITTEN ANSWERS TO QUESTIONS
TN & T ¥ T |’ W
*334. S THAT TN :
it TR Wt
ot fomgare welt ¢
Mo gﬁmgﬂ H
ot Wt W

a1 qEAHTE A 4G I WA
w0 & :

(%) # wgaa i ol ¥ oY
TW H O § TF FEA H AW
T am &t

(@) s ag st w= g fv Fold
forer afteg & &7 FEFTD a7 A
THFT FTCT  AGTT  GTAT  SqIRAT
TaeET §;





